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-1275. SHRI BALATHANDAYllTHAM: 
Will the Minister of FORIlIG:-J TRADF. he 
pl~ued to sial" : 

(a) whether lhe S)'n'httic TUIU.,. Indullry 
oi Nepal hal requested Ihe Governmmt of India 
fur ~rmillion 10 czpon Iq aocumulated ItOCka 
to India without the payrDl'nl of additional 
duty; and 

(b) if 10, G~nment'. reaclion therelo ? 

THE MIlIilSTER OF FOREIGN TRADE 
(SHRI L. N. MISHRA): <a) and (b) . Yeo, 
Sir. Represenlationa have been received from 
.. IDle of th .. manufacturen in Nepal requeslillll 
fur imporl. into India of synthelic fabri~ 
includiflll accumulated .1OCk. .. wilhoul paymenl 
of additional dUI)'. 

During the mectilllli lase year, bel"''ffn the 
~raemativeo of the Go"crnmclll. of India 
and Nepal, India had rxpreurd itl willingnaa 
to promil import of Synrh .. lic fabril'. up 10 the 
quanlilies considered by India to be tile level 
of 1967~, through normal trading channel .. 
India had allO ex~ iu wi\Jin~,.... 10 
consider imporl of accumulated olOCD or 
Iymhetic fabrics through th .. Indian olale lrad-
ing channels. The olkn were not accepted by 
H.M.G. of Nepal. Any future imporls by India 
from Nepal of product.-such aa .ynthetic 
fabric.. manufactured from imporled raw 
malerials, would be in aocordanoe with lhe 
undcntanding that may be reached betWttn 
It.e two Governmenls on lhe new Indo-Nepal 
Treaty of Tradc & Trao.,il which U currenlly 
undcr negotialion. 

1a1llU"" ... AIr Droppl_ •• ' ~I_ .. U-
rat .... at Ararla, KbII-.aaJ. J[atOa ....... 

............ DI .... _< ..... r) 

-1276. SHRI RAMACHANDRAN KADAN· 
NAPPALU: Will lhe Minisler of HOME 
AFFAIRS be p\eaaed 10 lIalc : 

(a l whether any enquiry waa hdd into Ihe 
air dropping of Chineor lilerature al Araria, 
KithanganJ, Kalihar and parI. of Sadar Sub-
Division in Bihar (In the- 2htJune, 1971 j and 

(1)) if so, tIM: finding. thereof and the ""1'" 
laken by Guvcrnmcnt in dIU regard? 




